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tations from people of South Rajasthan 
requesting for the implementation of this 
scheme; and 

(c) the r("Rsons for not implementing 
the scheme '? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA
NAND): (a) Navagam Canal otftaking 
from Sardar Sarovar Dam 011 Narmada 
River is proposed to extend into Rajas
tban to provide irrigation facilities in 
Jalore and Barmer districts of South 
Western Rajasthan. 

(b) Yes, Sir. Some requests have been 
received for taking up this scheme. 

(c) A detailed proj ecl report for the 
Narmada Can~11 Project of Rajasthan has 
been received in the Centro1 Water Com
mission for t('chno-cconomic scrutiny in 
October, 1984. The proj(..ct is under exa
mination in consultation with the State 
Government Authorities. Rajasthan Gov
ernment will have to provide the requisite 
outlays and take steps for implementation 
of the scheme after the project is techni .. 
cally cleared by the Central Water Comm
ission and is accepted by the Planning 
Commission. 

Divisions created in 1984-85 

2616. SHRI SRIBALLAV PANIGRAHI: 
Will the Minister of RATLWA YS be 
pleased to state : 

(a) the number of divisions created in 
the country in 1984-85; and 

(b) how many of the new di visions have 
started functioning and what are the 
reasons of non-functioning of the rest ? 

THE MIN1STER OF RAILWAYS 
(SHRI BANSI LAL) : (a) and (b). During 
19a4-8S, only Olle dhision at MaIda Was 

created and the same has started function
ing from 1-7-1984. 

Uparadlng of Maulana Azad College of 
TechooloRY, Bhopal 

2617. SHRI PRATAP BHANU 
SHARMA: Will the Minister of BDUCA-

TION be pJeased to state : 

(a) whether there is any proposal to 
upgrade Maulana Azad Co )Jege of Tech
nology, Bhopal (M.P.) as Indian Institute 
of Technology; and 

(b) if so, the details thereof 1 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) No, Sir. 

(b) Question docs not arise. 

[Translation] 

Admission in Central Scbor..ls to the Wards 
of Non-Govt. Employee~ 

2618. PROF. CHANDRA BHANU 
DEVI : Will the Minister of EDUCA
TION be pleased 10 state: 

(a) whether it is a fact that at prescnt 
only the wards of Government employees 
are allowed to study in Central schools; 

(b) if so, the arrangements proposed to . 

be made by the Government to ensure 
that the wards of the common man are 
al~o allowed to study in these schools; 
and 

(c) if not, the reasons therefor? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) No, Sir. Child-' 
ren of non-Government employees are 
also e1igible for admission to the Kend .. 
riya Vidyalayas (Central Schools), subject: 
to the availability of scats. 

(b) and (c). Do not arise. 

Rail Line between Ajmer aad Buadi 

2619. SHRI VISHNU MODI: will the 
Minister of RAILWAYS be pleased to 
state : 

(a) whether Government have carried 
out a survey for laying a n(w rail line 
from Ajmer to Bundi via Kekdi; 

(b) if so, the outlines thereof; 
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(c) whether Oovernmcnt propose to 
8tart the work on this line; 

(d) if so, th~ details thereof and the time 
by which the work is Hkely to be started; 
and 

(e) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) No, Sir. 

(b) to (d). Do not arise. 

(e) The existing resources constraint 
dots not permit consideration of this 
proposal. 

RaJi LiDe between Sawai Madhopur 
and Jaipur 

2620. SHIU SHANT) DHARIWAL: Wil) 
the MiniMer of RAILWAYS be pkased to 
state: 

(a) whether Government have received 
any representation to start the work on 
railway line between Sawai Madhopur to 
Jaipur aDd ,he ouUines thereof; 

(b) if so, the action taken by Govern· 
ment thereon; and 

(c) if no action has been taken, the 
reasons therefor? 

THE MINISTER OF RAILWAYS 
(SH~I BANSI LAL) (a) Yes, Sir. 
t'fOlumably f the Member is referring to 
tho demand for th~ conversion of Sawai 
Madbopur..Jaipur M.G. line into B.O. 

(b) and (c). It h~.s not been possible to 
consider the proposal, due to sever.; 
constraint on resources. 

[English] 

C.altruction or TrilaDdrum BYeJ)ass 

2621. SHRI T. BASHEER: will the Minis
ter of SHIPPING AND TRANSPORT be 
pleated to state: 

(a) whether Government have given 
al'proval to the estimates for construction 
9f Trivandrum b,epas$ which starts from 

Kilometres 551/900 of National Hiahwl\Y 
No. 47 at Kazhakuttam and ends at 
Parassala; 

(b) if so, the details thereof; and 

(c) when the work is expected to be 
started? 

THE MINISTER OF STA!'fE IN THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z.R. ANSARI): (a) to (c). 
The land acquisition for a part length of 
20.5 Kms. b<..twccn Kazhakuttam and 
Vt'lh"mutum n\~nr KovaJam was sanctioned 
in Jam'ary, 1978 for Rs. 205.67 lakhs and 
a,quisilh. n procecding~ are in an advanced 
stage. Further the constructioll of the road 
in the Hach km. 11.900 to 13.079 was 
s,mclit1ncd for Rs. 36.94 takhs in June, 
1984 to pr:.)vide ~,ccess to the Airport and 
tlu: work is in pr0grcss. As regards the 
portion of th~ byepass south of Vazhamutam, 
an estimate f(.)r Rs.l.09 lakhs was sanctioned 
in Janllary. ) 982 for aerial photographic 
survey of the same and Telichcrry-Mabe 
byepass. The survey work is in progress to 
fix the alignment in the remail1ing length of 
about 22.5 km. 

[ Translation] 

Rural Electrification 

2622. SHRI MAHENDRA SINGH: Wi)) 
the Minbtcr of IRRIGAI JON AND 
POWl::R be pleased to ~tatc: 

(u) whetht.r deJay is being caused in lhe 
implementation of Rural Ekctrification 
Prugramme because of the problem of 
ck~'ring forest land and whether Govern
mCljt wilJ consider removing the bottlenecks 
resp< nsible for causing delay on account of 
the provisions of Forest Conservation Act, 
1980 ; 

(b) the date since which the proposal of 
providing the 33 K. V. Shhcopur-Goras line 
in Mort:na District (Madhya Pradesh) 
through forest land has been pending and 
when the same is likely to be cleared; and 

(c) the date on which Union Govern
ment received proposal from Maharashtra 
and Madbya Pradesh Government regardioa 
clearing of forest land as required uoder 




